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| TEM NO. 103 COURT NO. 8 SECTION |1 C
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Crimnal Appeal No. 2428/2009

ARVI NDER SI NGH @ SONU Appel | ant ('s)
VERSUS

STATE OF NCT OF DELHI Respondent ( s)

(Wth appln. (s) for bail and office report)

W TH

Crl.A No. 696/2016
(Wth Ofice Report)

Date : 08/12/ 2016 These appeals were called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE A. K. S| KRI
HON&#39; BLE MR. JUSTI CE ABHAY MANCHAR SAPRE
For Appellant(s)
M. Debasis Msra, Adv.

M. Jagdev Singh Manhas, Adv.
For Respondent (s)

M. P. K Dey, Adv.

M. Anit Sharma, Adv.

M . Shankar Divate, Adv.

Ms. Anil Katiyar, Adv.

M. B. V. Bal aram Das, Adv.
UPON hearing the counsel the Court namde the follow ng

ORDER
Lear ned counsel for the appel |l ant prays for further
time to seek i nstructions as to whet her t he appel | ant

made any representation for rem ssion of sentence and, if so,
what is the outcone thereof.
Li st the appeals in the second week of January, 2017.

(N dhi Ahuj a) (Raj i nder Kaur)
Court Master Court Master

has



